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(c) the anticipated volume of trade 
between the two countries consequent 
upon the latest understanding*

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A C. GEORGE): (*) Yes, Sir. The 
Spanish Foreign Minister visited In­
dia in December, 1972

(b) and (c). A Trade and Economic 
Cooperation Agreement and a Pro­
tocol between India and Spam was 
sigjned on 14.12-1972 during the visit 
o f  the Spanish Foreign Minister A 
copy of this Agreement has been plac_ 
ed m the Parliament Library The 
agreement does not stipulate trade 
between India and Spam taking place 
under any dealing system and its 
volume will, thetelore, depend on 
trade contracts being concluded on 
normal commercial consideiations

Persons arrested for cheating in 
Banks

744 SHRI R K SINHA
SHRI M KATHAMUTHU

Will the Minister of FINANCE be 
pleased to state

(a) the total number of persons ai- 
rested dunng 1972-73 so far on the 
charge of cheating bank* in the coun­
try;

(b) the particulars of the incidents 
and the persons so arrested, and

(c) the action taken against them 
and the extent to which the banks 
had tt> suffer loss on this account7

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN):
(a) to (c) Cases of arrests on ac­
count of cheating form oart of the 
normal law and order problems, in­
formation regarding which is main­
tained by the State Governments, The 
required information in the present 
case will have to be collected from 
various State Governments and Union 

'Territories’ administrations, on the 
•one hand and the commercial banks

including private atctcnr and foreign 
banks qr the other. To the extent 
possible, this information will be col­
lected and laid on the Table of the 
House when available.

Seizure of Mini Mint in Baroda

745 SHRI R K. SINHA Will the 
Minister of FINANCE be pleased to 
state>

(a) whether a mini mint was seized 
In Baroda manufacturing counterfeit 
50 paise coins, and

(b) the number of coins seized «nd 
the number, names and other parti­
culars of the persons arrester in this 
connection and the action taken 
against them’

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K 
R GANESH) (a) and (b) Baroda 
City Police unearthed a racket for 
manufacturing counterfeit 50 paise 
com on 14th November, 1972 3,155
counterfeit coins of 50 paise were 
iound leady for circulation and 48,200 
cut pieces of the siz® of 50 paise coins 
weie intercept’d while under process 
ot manufacture Five persons viz Nat- 
\ailal Mohanlal Mistry, Samsuddm 
Ismail Vora Tribhovan Narsibhai Soni, 
Narsibhai Virjibhai Som and Moha­
mad Amm alias Mohamad Unis Issan- 
uddin have been arrested and a cri­
minal case under Sections 232, 233, 234, 
235 and 239 I PC has been registered 
against them. The case is still under 
investigation

Measures to check malpractices in­
dulged in by International Airlines 

operating in India

746 SHRI R K. SINHA* Will the 
Minister of TOURISM AND CIVIL 
AVIATIOn  be pleased to state:

(a) whether it hat eome to the no­
tice of Government that some Inter­
national Airlines operating in India 
indulge in malpractices resulting in 
diversion of traffic and los8 of foreign 
exchange; and




